EAST MOJO, Online, 29.8.2024

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

Manipur: TNL seek NHRC aid in AFSPA, FMR withdrawal in Naga
areas

https://www.eastmojo.com/news/2024/08/28/manipur-tnl-seek-nhrc-aid-in-afspa-fmr-
withdrawal-in-naga-areas/

he TNL urged the NHRC to advocate for the removal of AFSPA from Naga-inhabited
areas, arguing that this would restore the democratic, moral, and constitutional integrity
of India.

by Vangamla Salle K S11 hours ago

Ukhrul: The Tangkhul Naga Long (TNL), the apex body of the Tangkhul Naga tribe in
Manipur, has appealed to the National Human Rights Commission (NHRC) of India for
decisive intervention in removing the Armed Forces Special Powers Act (AFSPA) and
reversing the Centre's decision to scrap the Free Movement Regime (FMR) from Naga-
inhabited areas. The TNL has raised concerns about the moral, constitutional, and
civilizational untenability of these actions.

In @ memorandum recently submitted to NHRC Acting Chairperson Vijaya Bharati
Sayani, TNL President Sword Vashum highlighted the historical and ongoing issues
faced by the Naga people due to AFSPA. He described the Act as a "Colonial Relic"
that has remained in place since India's Independence, continuing to oppress the Naga
population for over six decades.

"For a centuries-old civilization and in any democratic country, such a draconian law to
control and deal with their own populace is, to say the least, an unmitigated slur, most
appropriately, a curse on the democratic credentials and civilization of India," said
Vashum, who served as an IAAS officer before being elected as the 42nd President of
TNL on May 22, 2024.

Vashum questioned the sincerity of the Government of India, stating, "Do we Nagas
have to live, ever believing that the entire intent and will of the Government of India is to
lock us up in the prison of fear, injustice, and prejudice? Would you dare imagine having
your own people locked up even for a year in such a prison? Surely not! If so, why these
double standards?"

He further argued that the total untenability of AFSPA is evident in the government's
contradictory actions. Despite acknowledging that the Naga issue is political and worthy
of a political solution, the government continues to use AFSPA as a tool of control, even
as a ceasefire has been in place for decades. "Self-contradiction of absurd proportion!"
Vashum exclaimed.
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Vashum also condemned the selective application of AFSPA, pointing out that while the
law has been lifted in the Imphal Valley—where the epicenter of violence is located—it
remains in effect in Naga-inhabited areas. He accused the government of harboring an
"incurable prejudice" against the Nagas and of seeing "ghosts where none exist."

The TNL urged the NHRC to advocate for the removal of AFSPA from Naga-inhabited
areas, arguing that this would restore the democratic, moral, and constitutional integrity
of India. "Only then can we Nagas be certain that the Government of India and the
Indian people have, at long last, recognized the God-given identity and honor of the
Nagas," the memorandum stated.

The TNL also expressed its deep concern over the Government of India's decision to
scrap the Free Movement Regime (FMR) along the Indo-Myanmar border, a move
ostensibly intended to contain the fallout from the ongoing Meitei-Zo Kuki conflict.
Vashum described the FMR's removal as an "utterly inhuman and arbitrary" action that
continues the colonial legacy of dividing Naga-inhabited areas between India and
Myanmar.

"Not content with how much we Nagas have had to suffer unimaginable trauma of
physical and emotional separations as a legacy of the British colonial saga, GOI has
now decided to double down on the colonial legacy by erecting fencing walls to put an
end to our Blood Relationship. This is simply a naked attempt to destroy our identity and
existence as a people and therefore, we shall not accept it. Overt and covert attempt to
snuff out blood relationship is the most brutal violation of human rights," he said.

He further argued that such actions amount to the "most brutal violation of human
rights" and called on the Indian government to extend basic human compassion to the
Naga people.

Vashum expressed hope that, despite the challenges, the Nagas are not giving up
because they trust the NHRC to deliver justice. "“Before your august body, we say here
and now, we Nagas are not wild animals that we should be fenced off and segregated
into your sanctuaries,” maintained Vashum," he declared.
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TNL 3 AT &30 & NHRC 3R FMR g1 & fore #inht Igraean

https://jantaserishta.com/local/manipur/tnl-seeks-help-to-remove-nhrc-and-fmr-in-naga-
areas-34914347infinitescroll=1

Sanjna Verma28 Aug 2024 10:16 PM

J/IA Ukhrul: AFTYR & TG AT ST &1 Faied SRIT TRGA AT AT (TNL) 3 HRA
& PTY AFATYDR SATANT (TTTRISMRE) H Y s [GRwIEepR ifafam (THeqdiy) o1
T 3R ANT-SMaTE! aTet &1 ¥ W61 Jawe ¥olTH (FMR) B WH HH & $% & had dI gde-
¥ Ui §XI&T B 1 SfUle Bl g | LT A 3 PRATSA! B Hicrep, FuTeb 3R
IARTA SRR & IR H i1 oiTs g |
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YR B QAU &l TRAE {641 o IgT: ShRm

https://www.livehindustan.com/uttar-pradesh/rampur/story-bsp-leader-zeeshan-khan-
files-discrimination-case-for-muslims-with-nhrc-201724876904039.html

TEST T UTef & TSI G A AP AFTRIGR ST Gfad Tgerd & 91 g1 g
WEHTd BT HY ol HIAT| 3ARIY B 35 I 3R ToRT e T T[S AN K bt Hiar3i ol
HSH™

Thu, 29 Aug 2024 01:58 AM

Sgoi TS UTeT & a1 Td A g-1d H Uit Xg S W1 A g AaTieR i §
R T & 1Y <=1 H §1 g HEHTT BT Y Gol HRAT| SR T § i URa &
TEHT! &1 TRIIC {1 51T 8T § | ST =T SiT=IH & &1 3R § fh IRy §oiki &d
AR AT T S AN STFa®R 31H% fewon R GRAA! B HIa13M Bl HSHH BT B
R IQ 7| TRyt H &gt T o 31 URA & YRy wHTe JRfea et 8 8k A 8 gaerH) ol
3 U ST B BT SHABR § | Uit H SRIY T § 6 ufe gas g diddits
IRE Y U I Hed © dl IIerd GRT ATS TSt BT B 39 81 IR IR gea ok I Sal g |
uTferesT B 1 HATer Y uTet S T R ohgt T § o I8 Ardiel O 3R B et &
ERINNEUEREE




